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NHRC sends notice to the
Government of Kerala

The National Human Rights
Commission, NHRC, India has
taken suo moto cognisance of
media reports that nine girls went
missing from a shelter home at
Manganam in Kottyam. Kerala.
Reportedly, when traced by the
police at the residence of one
of the inmates, the girls resisted
their return back to the shelter
home. This is third such incident
reported from Kottyam in recent
months.

The Commission has issued
a notice to the Chief Secretary,
Kerala, calling for a report of the
incident.
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NHRC holds 3" hearing in the
Delhi-NCR air pollution case

The National Human Rights
Commission, NHRC, India held
the third hearing of the Chief Sec-
retaries of Punjab, Uttar Pradesh,
Haryana and Delhi in the matter
of air pollution in Delhi NCR in
the light of the reports submitted
by them in response to its direc-
tions in the last meeting. Seeking
further reports, the next date of
hearing has been fixed for No-
vember 25. The Commission em-
phasised that they needed to have
a strategic plan in place to plug
the gaps between the policies and
implementation therecof for pro-
viding clean air.
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NHRC sends notice to the
Government of Punjab

The National Human Rights
Commission, NHRC, India has
taken suo moto cognisance of a
media report about the plight of
students m Kaluwara village of
Punjab. especially the girls, who
have to first walk on foot in slushy
banks of the river Sutlej. Accord-
ingly, it has issued a notice to the
Government of Pumnjab, through
its Chief Secretary calling for a
report along with the action taken
report about the steps being taken
to provide for better and hassle-
free access to the students to the
school in the area who are facing
difficulty to reach school.
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NHRC sends notice to the Chief
Secretary, DGP, Government of TN

The National Human Rights Com-
mission. NHRC, India has taken
suo moto cognisance of media
reports that three workers were as-
phyxiated to death while cleaning
a septic tank at an under-construc-
tion house in Gandhi Nagar area
in Karur district of Tamil Nadu on
November 15. The Commission
has issued notices to the Chief Sec-
retary, Director General of Police,
Tamil Nadu and the Municipal
Commissioner, Karur, calling for
reports in the matter. The Chief
Secretary has to submit an action
taken report.
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NHRC seeks Odisha Govt report on sexual exploitation of
minor girls
https://www.thestatesman.com/cities/bhubaneshwar/nhrc-seeks-report-from-odisha-
govt-over-sexual-exploitation-of-minor-girls-1503132746.html

The National Human Rights Commission (NHRC) has sought an Action Taken Report
(ATR) from Chief Secretary of Odisha regarding the pregnancy of minor girls especially
the students in the State.

Acting on a petition and rejoinders filed by activist and Supreme Court Lawyer
Radhakanta Tripathy, the NHRC passed the order recently.

Tripathy alleged that on the pretext of giving a mobile phone, a ninth class student in
Padagaon village under Adaba Police Station in Gajapati district was made pregnant by
the husband of the local Sarpanch.

The continuance of sexual exploitation of minor girls, some of them are found pregnant
in various state — run SC/ST residential schools has been going on unabated.

Alleging failure, negligence and inaction of the state government to act over the issue
and crime committed against minor girls, Tripathy requested the NHRC to ensure legal
action against the wrong doers and heavy compensation with rehabilitation of the
victims with preventive measures.

“The complainant has alleged that sexual exploitation of minor girls specially belonging
to SC/ST continues in Odisha. He has stated about one incident where in November,
2022 a Class 9th student was impregnated by the Sarpanch’s husband. Other incidents
have also been mentioned in the complaint. Let a copy of complaint be transmitted to
the Chief Secretary, Govt. of Odisha calling for an Action Taken Report on all the
incidents mentioned in the complaint within eight weeks.” NHRC stated in the order.

Precautionary and corrective measures with punitive actions and rehabilitation of victims
as per Guidelines of Nirbhaya case and other applicable guidelines are not being
satisfactorily implemented in Odisha, the petitioner alleged.

Earlier the State authorities in the report stated that utmost priority was the education of
the SC/ST poor students who constitute nearly 40% of the state’s population.

Through a network of 1670 residential schools and 6000 hostels, the government
provides free education, food, clothing and accommodation to nearly 6 lakh students
between the ages of 5 and 18 years of whom 60 percent are girls.
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NHRC seeks report on alleged sexual exploitation of SC/ST
girls
http://www.uniindia.com/nhrc-seeks-report-on-alleged-sexual-exploitation-of-sc-st-
girls/east/news/2865260.html

The National Human Rights Commission (NHRC) has sought Action Taken Report
(ATR) from the Odisha Chief Secretary within eight weeks on the alleged cases of
pregnancy of minor girls, especially in the government-run SC/ST residential schools.
Acting on a petition and rejoinders filed by Social Activist Radhakanta Tripathy, the
NHRC passed the order recently. NHRC directed the Chief Secretary to implement the
recommendations made by the Special Rapporteur who investigated the case of minor
students sexual exploitation in the State. Tripathy in his petition alleged that the
husband of a local Sarpanch made a class nine student pregnant on the pretext of
giving her a mobile phone in Padagaon village under Adaba Police Station of Gajapati
district .. The continuing sexual exploitation of minor girls, some of them pregnant in
various state-run SC /ST residential schools has been going on unabated. Alleging
failure, negligence and inaction of the state government to act on the issue Tripathy
requested the NHRC to ensure legal action against the wrongdoers, and compensation
with the rehabilitation of the victims. Tripathy contended the precautionary and
corrective measures with punitive actions and rehabilitation of victims as per the
guidelines of the Nirbhaya case and other applicable guidelines are not satisfactory in
the state. Earlier the state authorities in the report stated that utmost priority is given to
the education of the SC ST poor students who constitute nearly 40 percent of the state's
population. Through a network of 1670 residential schools and 6000 hostels, the
government provides free education, food, clothing and accommodation to nearly 6 lakh
students between the age of 5 and 18 years of whom 60 percent are girls. UNI XC BD
SSP
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Minor girls pregnancy: ATR sought from CS
https://www.dailypioneer.com/2022/state-editions/minor-qgirls----pregnancy--atr-sought-
from-cs.html

The National Human Rights Commission (NHRC) has sought for an Action-Taken
Report (ATR) from the Chief Secretary of Odisha pertaining to rising cases of sexual
exploitation of minor tribal girls, especially girl students in the State run Ashram
Schools.

Acting on a petition and rejoinders filed by Supreme Court lawyer and rights activist
Radhakanta Tripathy, the NHRC passed the order recently.

Tripathy alleged that on the pretext of giving a mobile phone to one Class IX student in
Padagaon village under Adaba Police Station in Gajapati district, a girl was made
pregnant by the husband of the local Sarpanch. The continuance of sexual exploitation
of minor girls, some of them are found pregnant in various State - run SC /ST residential
schools, has been going on unabated, he said.

Alleging failure, negligence and inaction of the State Government to act over the issue
and crime committed against minor girls, Tripathy requested the NHRC to ensure legal
action against the wrong doers and heavy compensation with rehabilitation for the
victims with preventive measures.

While disposing case no. 4221/18/0/2019 filed by Tripathy earlier, the NHRC had
directed the Chief Secretary to implement the recommendations made by the Special
Rapporteur who investigated the case of minor students’ sexual exploitations in the
State. However, till date the same has not been complied with.
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Odisha college puts restriction on entry of 9 students following
ragging complaint
https://theprint.in/india/odisha-college-puts-restriction-on-entry-of-9-students-following-
ragqging-complaint/1228502/

The authorities of the state-run Khallikote Junior College here on Monday put restriction
on the entry of nine Plus-Il students to the campus following allegation of ragging
against them.

The nine students will remain away from the campus until further order as they were
suspected to be involved in ragging of a girl student and create disturbance on the
college premises, an official said.

A Plus Il (first year) girl student on Saturday complained to the principal about ragging
by some senior students in the campus and creating disturbance in the classes by
bursting crackers and passing comments. She said the girl students were not feeling
safe in the campus.

While the complaint of the girl was under investigation by the anti-ragging committee,
the college authorities took action against these students as a precautionary measure.

In the month of September, six of these students had also been suspended for a week-
period from the campus as they were found involved in the ragging to the junior
students.

“We have suspended these students as they allegedly created disturbance on the
campus”, said Radha Kant Nayak, principal of the college said, adding that the anti-
ragging committee is to ensure absence of these students on the campus.

He said the names of these students have already been communicated to the SP
(Berhampur) and local police station as per the recommendation of the anti-ragging
committee for their indiscipline activities on the campus on October 29.

Earlier on Thursday, the authorities of Binayak Acharya College, another state run
institute here, had expelled at least 12 students of Plus Ill and Plus Il for allegedly
ragging a junior girl student on the college campus, which went viral in the social media.

The college authorities have also given compulsory college leaving certificates to these
students. The police had arrested five of them-two them teenagers, for allegedly
indulging in the ragging incident.

Meanwhile a delegation of BJP’s youth and women wings in Ganjam district on Monday
visited different colleges and institutions and discussed with the principals about the
anti-ragging measures in the institutes. They have also urged the college authorities to
write the toll-free number to lodge complaints of any ragging incidents in the premises.
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Meanwhile, the National Human Rights Commission (NHRC) on Monday directed the
principal secretary of higher education department to take appropriate actions within
eight weeks on alleged suffering of the students due to ragging in college campuses in
Berhampur.

Rabindra Kumar Mishra, a human rights defender has moved the NHRC for the
intervention as the spurt of the ragging cases in the college campuses.

Besides the government-run- Binayak Acharya College and Khallikote Junior College,
he said a girl student of a private college here had committed suicide, recently due to
ragging. He appealed the commission for joint inquiry by the CBI and University Grants
Commission and state government. PTI COR AAM RG
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https://jantaserishta.com/local/odisha/nhrc-seeks-report-on-koraput-fake-encounter-
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TATTINH o T/ T asfhar & wfAa Il envor . Ruie ...
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Minor girls’ pregnancy: ATR sought from GS

RAJESH BEHERA
® BHUBANESWAR

The National Human

Rights Commission (NHRC)
has sought for an Action-
Taken Report (ATR) from the
Chief Secretary of Odisha
pertaining to rising cases of
sexual exploitation of minor
tribal girls, especially girl
students in the State run
Ashram Schools.

Acting on a petition and

rejoinders filed by Supreme
Court lawyer and rights
activist Radhakanta Tripathy,
the NHRC passed the order
recently.

Tripathy alleged thaton the
pretext of giving a mobile
phone to one Class IX student
in Padagaon village under
Adaba Police Station in
Gajapati district, a girl was
made pregnant by the
husband of the local Sarpanch.
The continuance of sexual

exploitation of minor girls,
some of them are found
pregnant in various State - run
SC /ST residential schools, has
been going on unabated, he
said. Alleging failure,
negligence and inaction of the
State Government to act over
the issue and crime
committed against minor
girls, Tripathy requested the
NHRC to ensure legal action
against the wrong doers and
heavy compensation with

rehabilitation for the victims
with preventive measures.

While disposing case no.
4221/18/0/2019 filed by
Tripathy earlier, the NHRC had
directed the Chief Secretary to
implement the
recommendations made by
the Special Rapporteur who
investigated the case of minor
students’ sexual exploitations
in the State. However, till date
the same has not been
complied with.
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KHALLIKOTE RAGGING

9 students suspended

AGENCIES

Berhampur, Nov 21: The authorities of
the state-run Khallikote Junior College here
Monday put restriction on the entry of nine
Plus-II students to the campus following al-
legation of ragging against them.

The nine students will remain away from
the campus until further order as they were
suspected to be involved in ragging of a girl
student and create disturbance on the col-
lege premises, an official said.

A Plus T (first vear) girl student Saturday
complained to the principal about ragging
by some senior students in the campus and
creating disturbance in the classes by burst-
ing crackers and passing comments. She
said the girl students were not feeling safe
in the campus.

While the complaint of the girl was under
investigation by the anti-ragging committee,
the college authorities took action against
these students as a precautionary measure.

In the month of September, six of these
students had also been suspended for a
week-period from the campus as they were
found involved in ragging to the junior
students. “We have suspended these stu-
dents as they allegedly created distur-
bance on the campus,” said principal
Radha Kant Nayak, adding that the anti-
ragging committee is to ensure absence of
these students on the campus.

He said the names of these students have
already been communicated to the SP
(Berhampur) and local police station as per
the recommendation of the anti-ragging
committee for their indiscipline activities
on the campus October 29,

Meanwhile, the National Human Rights
Commission (NHRC) Monday directed
the principal secretary of higher educa-
tion department to take appropriate actions
within eight weeks on alleged suffering of
the students due to ragging in college
campuses in Berhampur,
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Report sought on pregnancy of minors

}_ POST NEWS NETWORK

Bhubaneswar, Nov 21: The
National Human Rights Conumission
(NHRC) has sought an action-taken
report (ATR) from the state gov-
ernmenton incidents of sexual ex-
ploitation of minor girls, especially
those belonging to SC and ST com-
munities, in the state.

While hearing a plea filed by
rights activist and Supreme Court
lawyer Radhakanta Tripathy, the
apex rights body asked the state’s
Chiel Secretary to file the report
within eight weeks.

Highlighting the recent incident
wherein a schoolgirl of Gajapati dis-
trict was sexually abused, Tripathy
informed the commission that
Odisha has been witnessing fre-
quent incidents of sexual ex-
ploitation of minor girls - a ma-

H ighlighting the recent incident
wherein a schoolgirl of Gajapati
district was sexually abused, rights
activist Radhakanta Tripathy
informed the commission that
Odisha has been witnessing
frequent incidents of sexual
exploitation of minor girls

Class IX girl of Padagaon village

under Adaba police limits in
Gajapati district was reportedly
sexually exploited and impregnated
by the local sarpanch’s husband

jority of them was from SC and
ST communities.

“A Class IX gir] of Padagaon vil-
lage under Adaba police limits in
Gajapati district was reportedly
sexually exploited and impreg-
nated by the loeal sarpanch’s hus-
band. The incident came to the

fore after the 14-vear-old girl told her
parents about her plight after she
started feeling sick recently,”
Tripathy informed the NHRC quot-
ing media reports.

He said that incidents of sexual
exploitation of minor girls in the
state come to the fore very often.

Even some of them were found to
have been impregnated in SC/ST
residential schools in the state. The
rights activist alleged that pre-
cautionary and corrective meas-
ures with punitive actions and re-
habilitation of victims as per the
Nirbhaya Act were not being sat-
1sfactorily implemented in Odisha.

Tripathy urged the commission
to direct the state government for
ensuring stringent legal action
against the perpetrators and heavy
compensation with rehabilitation
measures for the victims.

The state government through a
network of 1.670 residential schools
and 6,000 hostels provides free ed-
uecation, food, clothing and ac-
commaodation toaround 6 lakh stu-
dents between 5 and 18 vears of
whom 60 per cent are girls, ac-
cording to Odisha government data.
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NHRC seeks
report on
pregnancy of
minor girls

EXPRESS NEWS SERVICE
@ Berhampur

THE National Human Rights
Commission (NHRC) has
sought an action taken report
(ATR) from the state govern-
ment on pregnancy of minor
girls, especially students of
government schools, within
eight weeks.

The apex rights body has
asked the chief secretary to
send the report while acting
on a petition and rejoinders
filed by activist and Supreme
Court lawyer Radhakanta Tri-
pathy on the issue. Tripathy
had cited a recent incident
where the husband of a sar-
panch had allegedly impreg-
nated a class IX student on the
pretext of giving her a mobile

phone in Padagaon village
within Adaba police limits in
Gajapati district. The sar-
panch Sunemi Mandal’s hus-
band, Mansa Mandal was ar-
rested on November 13.

“Sexual exploitation of mi-
nor girls, some of them from
govt-run residential SC and
ST schools, has been going on
unabated,” stated Tripathy in
his petition. Alleging negli-
gence and inaction of the state
government to check crimes
committed on minor girls, he
requested the NHRC to ensure
legal action against the cul-
prits and adequate compensa-
tion alongside rehabilitation
of the victims with preventive
measures.

Tripathy further alleged
that precautionary and cor-
rective measures with puni-
tive action and rehabilitation
of victims as per guidelines
formulated after Nirbhaya
case and others are not being
satisfactorily implemented in
the state.
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NHRC seeksreport from Odisha Govt.
over sexual exploitation of minor girls

STATESMAN NEWS SERVICE
BHUBANESWAR, 21 NOVEMBER:

The National Human Rights
Commission (NHRC) has
sought an ActionTaken Report
(ATR) from the Chief Secretary
of Odisharegarding the preg-
nancyofminor girls especially
the students in the State.

Acting on a petition and
rejoinders filed by activist
and Supreme Court Lawyer
Radhakanta Tripathy, the
NHRC passed the order
recently.

Tripathyalleged that on the
pretext of giving a mobile
phone, aninth class student
in Padagaon village under
Adaba Police Station in Gajap-
atidistrict was made pregnant
by the husband of the local
sarpanch.

The continuance of sexu-
alexploitation of minor girls,
some of them are found preg-
nantin various state - runSC

ST residential schools has
been going on unabated.

Alleging failure, negligence
and inactionofthe state gov-
ernment to actover the issue
and crime committed against
minor girls, Tripathy request-
ed the NHRC to ensure legal
action against the wrong
doers and heavy compensa-
tion with rehabilitation of
the victims with preventive
measures.

“The complainant has
alleged that sexual exploita-
tion of minor girls specially
those belonging to SC/ST
continues in Odisha. Hehas
stated about one incident
where in November, 2022 a
Class 9th studentwasimpreg-
nated by the Sarpanch s hus-
band. Other incidents have
also been mentioned in the
complaint. Leta copyofcom-
plaint be transmitted to the
ChiefSecretary, Govt. of Odisha
calling for an Action Taken

Report on all the incidents
mentioned in the complaint
within eight weeks.”" NHRC
stated in the order.

Precautionary and cor-
rective measures with puni-
tiveactions and rehabilitation
of victims as per Guidelines
of Nirbhaya case and other
applicable guidelines are not
being satisfactorily imple-
mented in Odisha, the peti-
tioner alleged.

Earlier the State authori-
ties in the report stated that
utmost priority was the edu-
cation ofthe SC 5T poor stu-
dents who constitute nearly
40% of the state's popula-
tion. Through a network of
1670 residential schools and
6000 hostels, the government
provides free education, food,
clothing and accommoda-
tion to nearly 6lakh siudents
between the ages of5 and 18
years of whom 60 percent are
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girls.



